
Setting up of Industries" 

2435. SHRI GIR1DHAR: GOMJ\NGO : 
'Will the PRIME MINISTER be pleased to 
stat~ : 

(a) the name of the rivers which are 
being polJutfd due to setting- up of Ihe 
industries in Orissa; 

(b) the tota'! poulation and villages 
a.tfected wi_h air and wat r pollution' 

(c) the steps so far taken by 
In,eot of Orissa and the indllstrie 
air and water pollution; and . 

(d) the guide lin. s j sued by hi Ministry 
to check the pollution and admilli tra:tiVe 
and legislative mea u(,cs sugge ted to chl:!ck 
further pollution there? 

THE MINISTER OP STATE IN 'fHE 
MINISTRY OF ENVIRONMENT AND 
FOR STS, (SHRI VIR SEN) ; (a) The major 
rivers in Orissa where industrial effluents are 
being discharged are Brahamani, NagavaJJi, 
Kolub, . Badanandi. Mahanadl. Mandira. 
Rushlk:u)ya .-

(b) The total population' and villages 
atTe(;ted by air and wa t r pollution have 
Dot yet been surveyet'1'. . 

(c) f:1nd (d) . Th~ Orissa State Govern .. 
ment and the SUI te Bofltrd for Prevention 
and Contr ' 1 of .po.llution h~ye , taken . up 
programmes to asses significant pollution in 
rivers Bud population and ,vUlageS affected. 
Major polluting industries ar,e being moni· 
tored for brioging their efHu nt discharges 
within acceptable minimum standards . 
Orissa State Board is awa'Te of the legis· , 
lative and other mea ures as presctibed in 
WJlter (Prevention and Conttol of P'oUution) 
Act~ 1974 and Air <prevention and Control 
of Pollution) Act, 1981. 

,Major polluting industrie t\re being 
subjected to 4No ObjeCtion Scrutiny' b fore 
siting and issue of licences . . 

Crimes 1and Accidental Dea:fbs in Delhi 

2436 • . SHRI HANNAN MOLLAH; 
will .he Minister of HOME AFFAIRS be 
pleased to state how manr incidents of 

riots, dacoiti~s, murders, thefts and burg
)arie I rapt's, dowry deaths, kidnapping of 
childfen t suicide , Accidental dea ths (road 
accident, industrial aCOldent or any other 
kind of accident), lifting of cats, eve. 
teasins' and humili,f}tioo to women rolk~ 
took pJace in Delhi during 1984 and 1985 ? 

Tl-IE MINISTER OF STATE IN THE 
M(NlSTRY 0 flOME APP~IRS 
(SHRIMATI RAM DULARI SINHA) 
The detai Is are a fOllow, :-

Hardtinf! Speech of Sri Lankan President 
Accusin~ Groups In Jndla 

2437, SaRI G G. SWBLL , Will the 
Minister of EXTERNAL AFfAJRS be 
pleased to st~te : 

(a) whether th~ Shd Lankan President 
in his speech to ~he Sri Lan~an .Pa,rliament 
on 20 February, 1985 , accused gr'oups in 
India of co-ordination for what he termed 
aD impending 'Just battle' in Sri Lanka 
(lnd warned thnt if Sr4 Lanka did not t.ke 
adcqua te measures the inte~natjoll~1 bor~ers 




